349 Matters Under
Rule 377

1ichabilitate these uproated refugcees, the
NDMC authorities and the police are
subjeccting thesc suffcring people to
further sufferings by dvmolishing their
hutx; harassing their children on false
theft cases. 1 am really piained to see
that the authorities, instead of showing
symp.athy and humanitarian attitude
towards these people, are subjecting
them o stell more harassment  and
hardships. These refugees have got
cvery right to seck rchabilitation from
the Governmcent. Thoerefore, 1 urge
upon the Government not to view this
problem as a problem of encroachment
but ¢s a human problem and do someth
ing to rchabilitate these fumilies so that
they can live pcacefully as human beings
instead of living like cattle as at present.

(iil) Allocution of more rice to Kerala.

PROF. P. J. KURIEN (Mavclikara) :
The State of Kerala is dcficient in food
and it depends almost cnlircly on the
central all «cation of focdgrains to run
its public distributron system. The staple
foud of Kerala bang rniee, there have
been persistent demands for  increased
allocation of rice. In 1983 the Ccntral
Government had allotted 120,000 tonnes
of ncc ard 15,000 tonncs of wheatl por
month for the months of August,
Scpicmber and October.  As a mnttcr
of fact Kerala requires 210,000 tonncs
of ricc per month for distribution through
ration shops. These figures highlight
thc huge pap bctween actual require-
ment and supply. The Government of
India has been insisting that the peeple

of Kerala should change thar food
hubits and thcy shou!ld consumec mor:
wheat.  Although some results  have
been achicved in this respoct as is cvi-
dent from the increascd offtake of wheat,
food habits developed over many centu-
rics cannot bc changsd within a short
pcrind.  Thus it will be found that
incrcased allocation of wheat docs not in
the prescnt circumstances provide a
solution to the probl.m of food shor-
tage in Kerela. Enhanced allocation of
rice is the only answecr,

I would request the Government to
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adopt a sympathetic attitude towards
this problem and allot more rice to
Kcrala so that it could meet the legiti=
mate requircments of the people.

(iv) Nced to change cducation policy In
the country.
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